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Commercial generation of electricity based
on this technology was not the immediate
objective of the research and development
project.

(b) MHD technology can be utilised,
with further development, in conventional
thermal power plants at the top-end of the
cycle thereby increasing the possibility of
obtaining higher efficiency.

{c) Does not arise.
Contracts of Book-stalis

6417. DR. KRUPASINDHU BHOI: Will
the Minister of RAILWAYS be pleased to
state:

(a) Whether M/s A.H. Wheeler & Co.
has been aliotted a large number of book-
stalls on railway stations against payment of
about 3 per cent royalty;

(b) if so, whether the Government pro-
pose to run these book-stalls by itself or to
allot to other priority categories or to float
tenders on maturity of the present contract;
and

(c) ¥ not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS(SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) No decision has yet been taken in
this regard.

(c) Does not arise.

Written Answers 152

(a) whether the railway line between
Jolarpettai and Bangalore is proposed to be
doubled; and

(b) it so, the details thereof and the
action taken so far thereon?

THE MINISTER OF STATE IN THE MINIS-
TRY OF RAILWAYS (SHRIMALLIKARJUN):
(a) Yes, Sir.

(b) Doubling on Jolarpettai-Bangalore
(143 km) has been taken up in phases.
Doubling between Bangalore city-Whitefield
(23 km) and Jolampettai-Kuppam (39 km)
has already been completed. Doubling on
balance portion between Kuppam and White-
field (81 km) will be taken up in phases
depending on operational requirements and
availability of resources in the coming years.

| [ Translation]

Aliotment of Triple Petroleumn Agencies
to one person In Blihar

6419. SHRIRAMPRASAD SINGH:Will
the Minister of PETROLEUM & NATURAL
GAS be pleased to referto the reply givenon
March 5, 1991 to Unstarred Question No.
1386 regarding allotment of petrol, diesel
and kerosene agencies in Bihar and state:

(a) whether still there are cases of allot-

-ment of triple petroleum products agencies

to one person in the name of various firms;

(b) if so, the details thereof and the
reasons therefor; and

' (c)mostopatalanorplmodto&
taken against the erring officials in this re-

gard?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHR! B. SHANKAR-
ANAND): (a) No such fresh aliotments are
being made.





